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apctety. The Tripura State Co
mparative Bank Ltd. In 1988-89 advanc- 
ait to the Society Rs. 8,700 as seasonal 
crop loans- and Rs. 13,300 in 1999-00 
as medium-term loans for the pur- 
e&ase of land.

(d) The Tripura Administration pro- 
poses to give similar facilities to land
less labourers in suitable cases.

A iutate Municipality

1881. Shri Dasaratba Deb: Will the 
Minister of Health be pleased to 
state:

,<a) the reasons for not holding early 
•lections of the Agartala Municipality 
M Tripura; and

(b) the approximate time during 
■which Government expect to hold elec
tions?

The Minister of Health (Shri Kar- 
auurkar): (a) and (b). Necessary le
gislation for repealing the Municipal 
Aft now in force in Tripura is expect
ed to be introduced in the Parliament 
shortly and simultaneously, a Noti
fication extending the Bengal Munici
pal Act, 1932 to Tripura will be issu
ed. Election to the A g a r  tala Munici
pality will be held after the Bengal 
Municipal Act, 19S2 is extended to 
Tripura.

Agartala Town

1832. Shri Dasaralha Deb: Will the 
Minister of Health be pleased to state:

(a) whether it is a fact that the 
Municipal area of Agartala town, Tri
pura, needs immediate extension on 
all sides, in view of great influx of 
Displaced Persons during last 12 
years; and

(b) If so, the steps being taken to 
extend Municipal service to all such 
areas?

Tfce Minister at Health (Shri Mar- 
awrkar): (a) Necessity of extension of 
the existing Municipal area to cover 
•Orne contiguous, places on-all sides

(b) Tbe question of extending tha 
Municipal areas will be examined by 
the Tripura Administration after the 
existing Tripura Municipal Act has 
been repealed and Bengal Municipal 
Act, 1932 extended to Tripura. Neces
sary action in this regard is being 
taken.

Government Servants Co-operative 
House Building Society, Delhi

1888. Shri Ram Garth: Will the Min
ister of Health be pleased to state:

(a) whether it is a fact that the 
allotment of land to the Government 
Servants Co-operative House Building 
Society, Ltd., C /o , Ministry of Home 
Affairs has more amenities and finan
cial value than their earlier land;

(b) whether the land ceiling of 800 
square yards fixed recently has been 
applied while allotting land to this 
society;

(c) what is the number of members 
of the Society whose income is more 
than Rs. 500 per month;

<d) whether it is a fact that Govern
ment have restricted the allotment 
land plots to members of House Build
ing Societies between 300 to 490 
square yards, in view of shortage of 
water and sewage and with a view 
to accommodate maximum number of 
people within shortest distance from 
Central Secretariat; and

(e) whether it is a fact that Govern
ment have also allotted alternative 
site to Sarvodaya House Building 
Samaj?

The Minister of Health (Shri Kftr- 
maricar): (a) Government have no in
formation on the point whether the 
total expenditure on acquisition and 
development of the land which was 
acquired for this Society previously 
would have been more or less than 
what will have to he incurred «n  ac
quisition and development of the land 
now notified for this Society. Stobe 
the land is undeveloped in aithar ea*&, 
the question of more aanaadtlaa dots 
not seem to arise.
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W> The general question o f fixing 
lend ceiling in Delhi is still under 
consideration.

(c) 588 iiv ra iia ite ly .
(d ) No.
(e) Government are not aware of

any acquisition of land {or "Sarvodaya 
House Building Samaj” . If the re
ference ia to the Government Em
ployees Sarvodaya Co-operative House 
Building Society Ltd, it may be stated 
that the matter is under consideration 
o f Delhi Administration.
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